TRINITY MIRROR DATED:12-10-2022

DULE |
FORM A - PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

SUN GREEN TRADING AND SERVICES PRIVATE LIMITED

1. | Name of corporate person SUN GREEN TRADING AND SERVICES
PRIVATE LIMITED
2. | Date of incorporation of 18th October, 2019
corporate person
3. | Authority under which corporate Registrar of Companies, Chennai
person is incorporated / registered Block No. 6, B Wing 2nd Floor,

Shastri Bhawan 26, Haddows Road,
Chennai - 600034

4. | Corporate identity number / U52100TN2019PTC132126
limited liability identification
number of corporate person

9. | Address of the registered office and 48/4, ECR Road Opp. Nainar Kuppam Bus
principal office (if any) of corporate Stand, Uthandi, Chennai TN 600119 IN

person
6. | Liquidation commencement 10th October, 2022
date of corporate person
7. | Name, Address, Email Address, Mr. T Ranganathan
Telephone number and the Registration | Address : Hat No. 12, Vasavi Rangasai
number of the liquidator Apartments, New No. 48, Car Street,
Triplicane, Chennai 600005
E-mail; sgtsvi2022@gmail.com
Tel No.: +91-9962922241
IP Regn. No.:
IBBI/IPA-003/1P-N00364/2021-2022/13807
8. | Last date for submission of claims 9th November, 2022

Notice is hereby given that Sun Green Trading and Services Private Limited
(Under Voluntary Liquidation), has commenced voluntary liquidation on
10th October, 2022.

The stakeholders of Sun Green Trading and Services Private Limited
(Under Voluntary Liquidation), are hereby called upon to submit a proof of their
claims, on or before 9th November, 2022, to the liquidator at the address mentioned
against item 7.

The financial creditors, if any shall submit their proof of claims by electronic means
only. All other stakeholders may submit the proof of claims in person, by post or
by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 11th October, 2022 T RANGANATHAN
Place : Chennai Liquidator
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